| TEM NO. MV 10B COURT NO. 10 SECTI ON | X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).3439/2012

(From the judgenent and order dated 20/ 12/2011 in WP
No. 2320/ 2011 of The H GH COURT OF JUDI CATURE AT BQOVBAY)

VASANTLAL N SANGHAVI & ORS. Petitioner(s)
VERSUS
SPL. LAQ OFFI CER & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T. and prayer for
interimrelief and office report )

Date: 31/01/2012 This Petition was called on nmentioning today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s) M . Shyam Di wan, Sr. Adv.

M . Si ddhart h Bhat nagar, Adv.
M . Pawan Kr. Bansal, Adv.

M. T. Mahipal, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

List the matter on the date notifi ed.

(G V. Ranana) ( Shar da Kapoor)
Court Master Court Master



